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A FAClUAL AND ACTION TAKEN REPORT BY THE COMMITIEE CONSllTVTED IN
CDMPUANCE OF lHE HONBLE NGT__ORDER DATED 08.05.2020 IN Q,A_ NO"
2_5!2_Q20/EZPRAYEEN_KUMAR SINGHYERSUS_DAMODAR VALLEY CORPORAnON.

1. The Hon'ble NGT,Principal Bench, New Delhi vide its order dated 08/05/2020 has
constituted a committee comprising of (i) CPCB,Regional Office, Kolkata, (ii) The District
Magistrate, Bokaro District and (iii) The Jharkhand State Pollution Control Board. The
Jharkhand State Pollution Control Boardshall be the NodalAgency.

2. TheHon'bleTribunal directed the Committeeto inspect the area in question, verify on the
factual position obtaining there. The CPCBshall collect the samples of soil in the area
and water from the water bodies located there including that of the Damodar River and
analysed to verify the extent of contamination.

3. The abovementioned Committee has inspected the site on 26/06/2020 and the soil and
water samples were collected by CPCBfor further analysis of the same.The committee
has submitted its report and the observations and recommendations of the committee
are as follows:-

OBSERVAlJONS-

i. 177eAsh Pond 1 is currently not in operation and repairing works of breached
sections of Bund is under process. Boulder pitching is currently being done on the
outside portion of repaired Bundat someplaces which should be done on both sides
of Bund to increase the strength of that section of Bund and to avoid such incident in
future.

ii. It seems that the Ash Pondhad breached/collapsed as a result of hydraulic pressure
developed by excessive rain in a short duration on the day of collapse as the Bund
has not been designed taking into account the rainfall It has been found that the
Bund has been designed taking into steady state seepage water and earthquake only
and therefore such breach of ash pond cannot be ruled out in future unless the
bund is repaired properly toprotect agali7stsuch natural calamlies.

iii. Clariflocculator near recirculation pump house was found Incomplete.

iv. Settled water is recirculated Inside the plant as informed by the Unit's
representative.

v. 177eindustry is not corrplYlng to the 100 % fly ash utilization. Only part of the
presently generated fly ash is beIng uttfized

vi. No action plan has been submitted by the industry to utilize the fly ash accumulated
in the ashponds.
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vii. Surplus Ry Ash is a matter of concern, where Unit is not having abundant Mines to
dispose of the Ash generated CCLis not providing any abundant mines because of
future possibility of mining in the same. District Administration is trying to resolve
the issue and also exploring more options.

viii: Water and soil samples were collected from surface water, ground water, River
water (upstream and downstream of the Konar River) and agriculture land Konar
River is a tributary of Damodar River and meets Damodar River about 5km
downstream at Jarangdih.

ix. Based on the analysis of water and soil samples (enclosedas Annexure I) If is found
that chemical analysis of the collected water samples from ditteren: sources
retlects that pH and heavymetals are well within the stipulated standard of drinking
water quality (/5: 10500:2012).As far as agricultural soil is concerned the pH of the
soil is well within the stipulated standard of neutral sod Toxicity of the metals in the
soil are far below the stipulated standard of the agricultural soil. Theconcentration
of the metals quantified has no effed in the root zone soil of the agricultural
field/land

R£COMMENDATlONS:-

I. Theindustry should get the Ash Pond design reviewed by some reputed institutes
like /ITs,NITsetc.

Ii: TheAsh Pond be designed taking into account all the possible factors affecting its
stability (Highest flood level, Heavyrainfall, Earthquake etc.)

iiI. No ash slurry be accumulated in these ponds till the bund is designed and repaired
accordingly

iv. The Industry should submit a time bound action plan to evacuate the ash already
accumulated in the Ash Ponds as well as the generated ash separately in
compliance to Ry Ash Notifications for 100%fly ash utitizstion and conditions of
Environmental Clearance.

v. Thepower generation capacity of the plant may also be regulated based on the
capacity of the Ry Ash utilization submitted by the industry.

4. However, the information of breach of ash pond of BTPSwas received on 12/09/2019by
the Board and taking the cognizance of the breach a committee was constituted to
enquire about the incident and submit the inspection report to the Board. The Bund of
Ash pond - 1was found collapsed. Thewidth of the Bund is about 50ft. at bottom and the
breached length was about 40 ft. long basedon preliminary investigation on site and non
compliance of various ero Conditionswas found.

5. On the receipt of findings of the committee, a five member high level committee was
constituted vide Office Order No. - 181,Ranchi, dated 18/09/2019 for calculation /
assessment for environmental compensation to be levied on BTPS w.r.t. the
environmental damage due to the breach of ash pond and a show cause notice for non
compliance of various ero conditions was issued to the Unit.Moreover, the Unit was also
directed to deposit an interim Environmental compensation of INR One Crore. (The
JTdocq:Jy ct atice QOO- N:l - 181,Rn:Ii,dated 1&'0912019 isattached as.4rexure -I).
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6. The Interim Environmental Compensation of INR One Crore has been submitted to the
Board. In the mean while, the high level committee has submitted its interim report on
Environmental Compensation fixation for BTPS Ash spill to the Board. Total
Environmental Compensation has been assessed as INR 2,89,39,769.00/- (Two Crores
eighty Nine Lakhs Thirty Nine Thousand and seven Hundred Sixty Nine rupees only) and
it can be modified later depending on exact lab results.

7. As per the report of the high level committee it was evident that fly ash pond was not
constructed or maintained as per approved plan.

8. In pursuance to the above situation JSPCB has directed the Unit to submit a time limit
for fixing the responsibility as envisaged by the high level committee; to submit cost of
evaluation of breach of fly ash pond and to submit the balance amount of Environmental
Compensation of INR 1,89,39,769.00/- (One Crores eighty Nine Lakhs Thirty Nine
Thousand and seven Hundred Sixty Nine rupees only) to Jharkhand State Pollution
Control Board.
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Qfflce Order
With relerencc 10 tlu: ·.ubje:.t notr-d .Jbovc It jS to inform you that a brea,h or ene of tnt fly ash pond ol8TPS has
tail;en pllce. -tw jnWl1.;lllH1 report or Ihl.: 04 rn(.'r11berscommHtt'1' h.l$ b(len wbmllted eo Ute Soard vide their lette,

No,. 1055 oatH:) ] 3 G'),/Ojtj fPholn LtlPI' enclnsedl Ihc In<,p{'ction report shows th;,r rNl'y ero con.dltlons

complt"ncc rs "(lund ~0 ~)(' non rl''Hl1plll~11apul 'rom breach "f ash por-o The management Of aTPS hilS a
r@'Spon~lbl!lty :0 comrnUI'lrilte 1111'IHr.d,'nl of bf~d,h to J5P(0. whlrh ~j'l'r!,dyl' not rklnC', whlrh indl(etes tnt'lr
wrong doing .lPd hidlr1g c! (.ttl'> Hence ,I h,e,h level cornrnlttee i:r. herebv (onslitLJII~d f,',)1(diclilation la5><,,~~ement

fOf environmental CCtr,pl'n'>Ucn to be le,...ll:'d 01'1en"s, <1$ follows :.
~I] Dr u S, GLlpt,1. Chalrpe($on

IF;, peeF (I~& f),

Ilrnnw,wo troln;:'.;t and (!~·f,l(lJlt·f, flfM, iJhopal.

V,m Gh.lW;lfl DM iWit·,. f\;sr:chi

r, I:' (;Up!;1

H,·;t!1 ut i)nr't of Oot,my,
(), Shv.lfrlil p,a~,lIj III oJkhpr){'l' Uni ....lally.

Mnr ;tlpdl. !'I,melll
01 N ~I" J(1J1.,;lrnl

Sf";"f'ltht -G.
o n·,l,-,'. !l1'ir'tull;'of h]n'~! f'r.1ducCvily.
R.J'l-i I'll

'." .?l Ldp,lwoI, n.vl(hl

R('~"I"Wr,t.H'vt' 01MECON
fGM & ;luoveJ.
[Je)randa, n¥lr.hl

Re~'lVM;()Hln~r.

Reg or,)1 DIf.ce.
JSf'( O. Dh,mb,lD

The above comm If('{' .....111(.l!lul.tl~·/,.H~L'H>('d ,111!'nVlfonrncntal c:ompellsOIllon to lJe le....ied on aTPS within 01 days

(v)

Iii)
Member

Member

(lv)

M(~ml)('r

lind report 10 Ilh~ B<),Jrd al rhl' (>;Hf,('~L

End: A/A
Sd/·

(Rajee-v Lathan 8akshil

Member Secretary

Memo No: PC/~O,lRNC/sCj2bn:JEll I) ~'I0'7 /:. i{nnchL Dated: f 8' I '7/'i
Copy 10: AII.1l)()\'l :UI J::Jorm,II:OIl ;lJId nt:t.:tS~;Hy actiol1,
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IR_0A25/2020/EZ dated June 2020

Inspection Report regarding breacb or ash pond of tbe Mis Bokaro
Thermal Power Station (BTPS) operated by Damodar Valley Corporation
(DVC)

The Ash Pond area of Ml::>. Bokaro Thermal Power Station, Bokaro Thermal, Dist- Bokaro

was inspected by the Committee consisting of Sri Mukesh Kumar. District MaBiSlTate.

Bokaro Distrin Sri Gyan Prakash Singh. Scientist- D, CPCB, Eastern Regional Directorate

. Kolkata and Srj Ram ~arav;J1! Choudhary, Regional Officer, JSPCB Regional Office,

Dhanbad as per the direction-, issued b~ Hon'ble NGT in the matter of OX No.

25l2020/EZ Praveen Kumar Singh Vs. Damodar Valley Corporation on 26/06l2020 in Ihe

presence of Md. I. Akbar. Chief Engineer ( 0 & M) .Sri Sunil Prasad , Deputy Chief
Engineer and Sri Arun Kumar. Deputy Chief Engineertcivil) ofBTf)S.

The Unit is engaged in pr...xiuction of electricity of capacity 500 MW x I(na.) and 210 MW

xttno.). The Unit is haying 2 nos. of Ash Ponds ofcapacity 10 Lac mJ ~h and 2 nos. of

decantation pond each having capacity of 1.5 lac m' for each ash pond. Out of these two

ponds Ash Pond I had breached on I2J09l2019atarolind 2:50AM.

During the inspection on 26.6 2020 by the committee following observanons were made:

I. The Ash Pond 1 is currently not in operation and repairing works of breached
sections of Bund is under process. Boulder pitching IS currently being don( on the

outside portion of repaired Blind al some pl:KCS which should be done on both sides

of Bund to increase (he strength of that section of Bund and 10 avoid such incident in
future.

II. It seems that the .\o;h Pond had breacbedcollapsed as a result of h>draulic pressure

developed by excessive ram in it short duration on the Jay of collapse as the Bund

has not been designed taking into account the rainfall. It has been found that the

Bund has been designed taking into steady ..tate seepage water and earthquake 001)'

and therefore such breach of ash pond cannot be ruled out in future unless the bund

is repaired properly ((1 protect against such natural calamiues.

iii. Claritlocculator ncar recirculation pump house was found incomplete.

IV Senled wafer i, recirculated inside (he plant ao; informed by the Unit's
representative.
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• tR_OA2S/2020/EZ dated Juot' 2020

v. The industry is not complying [0 the 100 ~ n) ash utilization. Only pan of the
presently generated 11)ash is being utilized.

VI. No action plan has been ~ubmitted by (he industry 10 utilize the Ily uh 8C(:wnulaied
in the ash ponds.

\'11. Surplus Fly Ash i~a matter of concern, where Unil is not having abundant Mines 10

dispose of the Ash generated. CCL is not providing any abundant mines because of

future possibility of mining in the same. District Administratiun is trying to resoh re
the issue and also exploring more options.

vii]. Water and soil samples were collected from surface water, ground wat~r. River

water ( upstream and downstream of [he Konar River) and agricUlture land. Konar

River is a lributur: of Damodar River and meets Damodar River about 5km
downstream ar Jarangdih.

ix. Rased on the analysil> of water and soil samples (enclosed as Anacxllre I) it is found

thaI chemical analysis of the collected water samples from dillerent sources reflects

that pH and heavy metals are well within the stipulated standard of drinking water

quality (IS : 10500:2012), As tar as agri\;ultural soil is concerned the pH of the soil

IS~ell within the stipulated standard of neural soil. TOXK:il) of the metals in the: soil

an: far below the stipulated standard oflht- agricuflural soil. TIle concentration of tile

metals quantified hi!'>no efTI!'CIin the root lone soil of the agricultural field/land.

R~ommendati()ns:

In view of the above il is recommended as follows:

I. The industT) should get the Ash Pond design reviewed by some: reputed
institutes like IITs. NITs etc.

ii The Ash Pond be designed taking into account all the possible factors

affecting its sIanillty (Highest flood level. Heavy rainfall. Earthq""" etc.) ,

iii. No ash slurry be accumulated in these ponds till the bund is designed and
repaired accordingly.

,v. The Industry ...bould submit a lin1e hound acrion plan to evacuate the ash

already accumulated in Ihe Ash Ponds as well as the generated ash separately

2
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IR_OA;?S/J020/EL oatetl Ju(lf:'2020

In compliance to Fly Ash Notitkations for 1000/&fly ash utilization and
conditions (If EmironmcrnaJ Clearance.

v. The power generation capacity of the plant may also be regulated ba.wd on

the capacity of the Fly Ash utilization submined by the industry.

(R~:~
Regional Officer. JSPCB
Regional Office. Dhanbad

()t··ll:·.·"'1'10J.D
~" ~- \~.' ,,.,

~~ \ ). i

(Dr '.P.Si~gh)
Scienlisl-D.cPCB. Eastern

RegionaJ Directorate.
"olkata

(Mu¥.<Zh~
District Magistrate.
8okaro District
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.. IR_OA25/2020/EZ dated June 2020

Annexure-I

Water and soil sampling report
A. Water Sampling

SI Source Location Parameter pH TSS TCr Fe As Se pbNo.

Stipulated
0.05mg/l 0.05mg/l 0.3mg/1 O.Olmgll O.Olmgll 0.0 Img/lnorm

Unit for mg/I ppb ppb ppb ppb ppbanalysed
samples

i. GW Hand pump 7.154 .._-- 2.74 8273 0.34 NT 431near ,
iDurgarnandir.. .-

Surface Natural 7.159 37 2.0 1897 0.66 33.43 1371
II.

I water Drainr~ Well behind I 6.789 .5 1.47 21267 0.39 1.5.17 470
Ill.

Swasrhay
kendra

f-:--
River Koner 7.674 120 11.36 9365 1.93 NT 1645

IV.

Upstream
t--

River Down 7.604 214 13.90 1239 2.37 NT 2037
v,

stream j

B. Soil sampling
i SI no. Source Location Parameters

pH Pb Se Fe rc- As
Permissible
Iimit(a11 values

200 2.0 50000 200 50in rng/kgexcept
pH)

i. Agricultural near ash pond values in 7.3 2.94 0.002 20.4 0.009 0.001L. soil gm/kg

4
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